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INTRODUCTION 

I, the Ch~l rmun of the Public Accounts Committee as authorised 
by the Committee, do present on their behalf this 124th Report on 
action taken by Government on the recommendations of the Public 
Ac(.'Ounts Committee contained in their 78th Report (Seventh Lok 
Sabha) rcg3rding working of military farms. 

2. In this Report, the Committee have reiterated that in view of 
several weighty reasons such as rapid strides made by the country 
in the field of animal husbandry and dairy development, particularly 
under Operation Flood I and II, low capacity utilisation in the military 
farms, unrealistic projection of financial results based on artificially 
inflated rates of free issues ·of milk etc. • these farms should be 
handed over to co.-operatives of ex-servicemen on a phased basis. 
Taking note of Government's decision to appoint a committee of 
experts to exarnine the future set up of military farms, the Commit-
tee have called upon the Ministry or Defence to refrain from aug-
menting the cattle strength in . the Military farms till Government 
bUR taken a final view in the matter. 

3. The Report was considered and adopted by the Public Ac-
counts Committee at their sitting held on 3 January, 1983. 

4. }<'or facility of reference and convenience, the recommenda-
tions and o s~rvat ons of the Committee have been printed in thick 
type in the body of the Report and have also been reproduced in a 
consolidated form in the Appendix to the Report. 

5. The Committee place on record their appreciation of the assis-
tance rendered to them in this matter by the Office of the Comp-
troller & Auditor General of India. 

NEW DBLHI; 

February S, 1983 

MaghS::=14, 1904-{§l 

( y) 

SATISH AGARWAL 

Ch4irman 

Public Accounts Comm tt~e. 



CHAPTER I 

REPORT 

1.1 This Report of the Committee deals with the actiQn taken 
by Government on the Committee"s recommendations and observa-· 
tion:; contained in their 78th Report (Seventh Lok Sabh'a) on 
paragraph 36 of the Report of the Comptroller anel AUditor General 
of India for the year 1979-80. Union Government (Defence Services) 
relating to Working of Military Farms. . . 

1.2 The 78th Report which was presented to Lok Sabha on 1 
April, 1982 contain-ed 24 recommendations. Action taken notes have 
been received in respect of all the recommendations/observations 
and these have been broadly categorised as follows: 

(i) Recomm-endations and observations that have been 
accepted by Government: 

51. , Nos. 1-20 and 22-24. 

(ii) Recommendations and observations which the Com-
mlttee do not desire 'to. pursue in the light of .the replies 
received from Government; 

NIL 

(iii) IU:commendations and observations replies to which have 
not been accepted· by the Committee and which require 
reiteration: 

NIL 

(iv) Recommendations· and observations in respect of whicb. 
Government have furnished interim replies: 

81. No. 21. 

1.S The Committee will now deal witb action taken b1 GOvern-
ment on some of their recommendations. 
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Future set up of Military Farms (S. Nos. 3-7, 9, 20, 21, Para Nos. 3.61-
3.65,  3.67, 3.78 and 3.79) 

1.4 Referring to the. significant development in the dairy 
development sector, the Comm,ittee had in para 3.61 of the 78th 
Report observed: 

"Since independence, the country hao made rapid strides in 
the hId of ;animal husbandry and dairy development 
particularly under Operation Flood I and now Opel1ltion 
Fleod n. The Military Farms have no doubt made a 
silDifleant and pioneering contribution in the matter of 
introduction of modern cattle management techniques 
which has also been acknowledged by the National 
Commission on Agriculture." 

1.5 Drawing attention to the recommendation nuVie by the 
Study Group appointed by the Ministry of Defence itself regarding 
closure of 12 cattle holding farms. the Committee had stated: 

"The Committee have been given to understand that no new 
farms have been established since 1947. Non-availability 
of land is stated to be a serious handicap in the expan-
sion programme. The Study Group. appointed by the 
Ministry of Defence to suggest ways· and means for 
streamlining the Military Farms set up, in their report 
submitted in December, 1918 recommended cwaure "'f 12 
cattle holding farms in the SoUthern, Western and Centra) 
Commands as sufficient milk was available locally 
Government. have not so far taken a final decision in the 
matter although they are inclined to accept closure of 
the cattle seetion'l 'at Kirkee and Kanpur." 

1.6 In reply, the Ministry of Defence have observed as under: 

"The Government has not accepted the recommendations of 
the una Study Group  regarding closure of 12 cattle 
holdltlg farms in SowdiM*n, Western and C~ntral Com-
IIUU1d6 deept MF K.trIieeand Kanpur. 
(a\ MF Kirkee will functfon as milk processing unit tor 
.MJl1tary .mums Pimprl and Manjri. The SUlplu9 land 
It '-this station will be utiliSed for KLP purposes. 

(ti) At· Kanpi:&r, onJy DiaIry Section ·wm:f&W!tion ~. the 
surplUs land under ~t on wiU'tje utilised for KLP 

purpo ... " 
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1.7 Referring to the -low utilisation of ·the capacity in the 
military farms due to non-availability of any outlet ,fOl·the surplus 
~l , the Committee had, in. Para 3.63 of the Seventy-Eighth 
Report, observed as follows:-

"The Committee further observe that against a total capacit) 
of 14,000 heads of cattle available in all the Milita'Y 
Farms, the actual number Of catUe presenUy held is 7592. 
Thus the capacity utilisation is 52.8 per cent only. It was 
stated in evidence that the capactty could be steppe:! up 
by 20-25 per cent but it had to be deliberately restricted 
to the level of actual requirements as there was no outlet 
for the surplus milk. The Committee cannot therefore, 
escape the conclusion that it is futile. to expect economies 
of scale in the present situation. The Secretary. Ministry 
of Defence admitted in evidence that a vertically in teg-
rated set up like the 'present one could boa hardly ('ost 
effective." 

1.8. In their action taken note dated 13 October, 1982, the 
Ministry of Defence have stated: 

"The Government has decided on 24-9-1982 that the 

(a) Cattle strength at these farms should be increased to 
optimwn capacity to meet the garrison. reqUirement of 
milk throughout the year. 

(b) Surplus milk dUring flush period will be disposed off 
at rates to be fixed by local civil authorities. 

(c) Surplus land, if any, will be handed over to Army for 
KLP (Key LOcation Plan) purposes." 

1.9. PoiJiting out to the need for a' reth n~  with regard to the 
whole coocept ot military farms, the . CommIttee had In paras 3.64 
and 3.65 of the Report, stated: 

"Taking partiCular note of the developments t~t have taken 
place in the  milk sector during the last 20 years or 80, 
the CornmJtteeai'eot the' view that there is need.. for a 
~~ n:  . with 'f'4tIiII.'d.. tethe whole con¥pt of m l ~y 
t8rms., The Com.m!ttee wowd,thereiore, lik.e the Mmls-
try 'of J:)efeilee to . ,..-mine serioU$l¥ ~e.r S l ty of 
handing over the military 'farms orgaJllSQ'tlon, to the co-
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operatives of ex-servicemen which may be set up on the 
pattern of Anand Dairy. 

A large number of service personnel are drawn from the 
rural areas. Given. their farming background and their 
experience of disciplined team work in the anny, there 
is every Nason to believe that this is an area where their 
services can be gainfully employed after their release 
from active service. The Committee. therefore, recom-
mend that necessary details should be worked out without 
loss of time for implementing the above. suggestion on 
a phased basis. The expert guidance and assistance 
of the Indian Dairy Corporation may be obtained in orga-
nising the cooperatives and making suitable arrangements 
for supply of milk to the troops. In areas where supply 
of milk is the responsibility of the Army Service Corps 
(ASC), the existing arrangements may contillue." 

1.10. In their action taken  reply dated 13 October, 1982 the 
Ministry of Defence have stated: 

"The recommendatiQn of the Committee has been given 
thorough consideration at the highest lew! by the Gov-
ernment. It has been decided that cattle holding farms 
will continue to be run departmentaliy as at present. It 
has also been decided on 24-9-1982 to appoint a Committee' 
of l!~ erts from the Ministry of Agriculture, Nntional 
Dairy Development Board/State Farms Corporations, 
Ministry of Defence, Ministry of Finance (Defence) and 
Army Headquarters etc. to examine the functioning of 
Military Farms and to make recommendations fOr the 
changes, if re '~ red, in the present set up to bring about 
improvementS. The views of the PAC will also form part 
of the terms of reference of this Committee .....• Govern-

< ment propose to take a view on this issue after examin· 
ing the reeonunendations submitted by this Committee." 

1.11. As regarcls the profttabiUty of the Military Farms, the 
Committee had observed in para 3.6'1· or the Report: 

HIt is further observed from the· balance sheet of the Military 
FarmS tbat' bulk of the ·.profit durin,. the years 1977· 
78 to 19'19-80 is 'accouatttdforby the MiUtary Farms/ 
Depots which arerespoasible only fOt' ure~s nlt and 
·supplYing· milk. 'nlus, . out of total ~o~t.. ;. o~ the Dairy 
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Section amounting to Rs. 132.59 takhs in 1977.78 . , 
. Rs. 135.28 lakhs in 1978-79 and Rs.· 132.05* lakhs in 1979· 

~ the non<&ttle holding farms accounted for a profit of' 

Rs. 94.54 .lakhs, Rs. 64.1>7 lakhs and Rs. 102.85* lakhs 
respectively. 

1.12. In their action taken note dated 13 October, 1982 the 
Ministry of Defenoe have stated: . 

"The Government has noted the observation of the PAC :md 
is also concerned with the complex nature of accounting 
in Military Farms. There is a need to review the ·present 
accounting system and the Government has deeided to 
appoint an Expert Accounting Committee to go into aU 
aspects of 'accounting system including pricing of milk 
both for free and payment i'Ssue customers. The revised 
system, suggested by this Expert Accounting Committee' 
will be introduced in the Military Farms all over the 
country after detailed examination by this Ministry and 
the Army Headquarters." . 

1.13. Referring to the artificially inflated rates of free issues of 
milk supplied to troops and hospitals. the Committep. had in para 
:1.78 of the Report observed: 

"The Committee are led to the conclusion that the financial 
results of working of the Military Farms do not really 
represent a true picture. The profits shown in the 
accounts are based on artificially inflated rates of free 
issues of milk to troops and hospitals which account for 
95 per cent of the total issues. These also include large 
amounts of interest earned by the Military Farms on 
Government Banking Account though -the amount aid as 
interest on capital provided by Government is also taken 
into account. Furtber, bulk of the profits arc earned by 
the farm depots which only purchase milk. from outside 
agencies for supply to troops and their families." 

1.14. In their action taken note· dated 13 October, 1982 the 
Milaistry of Defence have stated: 

"The observation of the PAC have been ·noted. . The Govern-
ment ,have appointed an Expert Accounting . .committee 

.--.. -...... -.. ..:-.-----.-~--- .. -._ ... -...... __ ., .. _--_ ............... --_ ... _---......... ---...... -
·Not Vetted in Audit. 
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to go into the entire 'rationale of working of profit and 
loss, charging of interest on Government Accounts 'A' 
and 'C'maintenance of ac :oun~. judging of efficiency of 
both production and procurement units. The CommJ,ttee 
will also consider laying down yard-sticks for judging 
the working efficiency of the various production sections 
of the Farm." 

1.15. In para 3.79 of the 78th Report, the Committee had recom-
mended the setting up of a high level Committee to examine whether 
tt was necessary to con~ nue to run the military farms as a 
departmental organioation. The Committee had also called for a 
review Of the accounting system followed by these farms and to 
restructure ~hem so as to give a' realistic picture of their function-
ing. The Committee had obser:ved: 

~'Cons der n  further that the Military F'arms, do not have 
to pay any land revenUe or agricultural tax on capitalised 
land. that they have an assured and captive mark-et and 
that they have ea-sy access to Government resources for 
their capital/requirements. the profits earned by the 
Military Farms are more apparent than real. The ques-
tion as to how the Military Farms can be made more 
profitable and how the accounting" system should be 
restructured so as to give a realistic pictur.e of their 
functioning, is linked with the question of the very 
continuance of these farms' as a de ~ntal organisa-
tion in regard to which the Committee have expressed 
their views in ,the earlier paragraphs. The Committee 
desire that the whole set up of Military Farms should be 
reviewed. in all itS aspects by Government at a 'high level 
in the light of the recommendations made by the Com-
mittee and an early decision taken in the matter. The 
Committee would like to be kept apprised of the same." 

1.16. In their ~t on taken note dated 13' October, 1982, the 
Ministry of Defence have stated: 

"In pU1'SliaJiee of the recommendations of Public Accounts 
Committee, the Govemmep.t 'have ~ded to set up two 

",Expert Committees as.u~r; 

"(a) Although the GiWertmleAt have ' ,tentatively decided 
....... 'UH:tarv Farms should continue as a Department 
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of the Gowrnment as hlthertofore it propesesto en. 
trust toa Committee of Experts the entire question of 
functioning of .the Military Farms. The Experts are 
proposed to be taken from the Ministry of Agriculture, 
Indian Dairy Corporation, Ministry of Defence, Minis-
try of Finance (Defence) and Army Headquarters. 
They will advise as to whether the Military Farms 
should continue as they are or restructuring/changes 
are I1'ecessary keeping in view the recommendations 
made by the P~ .C. 

(b) Expert Accou,ntingCommittee: This Committee will 
study the existing accounting system and suggest mea-
'sures to streamline the same. The Commit1iee will 
recommend measures to .remove various anomalies 
pointed out by the PAC regarding fixation of Rale 
rates for fre-c and payment customers, charging of 
interest on Government Account 'A' and ·C'. The 
Committee will examine whether Military Farms should 
run on 'No Profit-No Loss' basis as 95 per cent of the 
milk is supplied to troops or continue to prepare Trading 
and Profit and Loss Accounts." 

1.17 The Public Accounts Committee, in para 364 of the Seventy-
Eighth Report (Seventh Lok Sabha) , had desired the Ministry of 
Defence (0 examine se.nowdy the possibility of handing over the 
Mtlitary Farms Organisation to eo-operatives of ex-servicemen which 
may be set up on 'the pattern of Anand Dairy. Theconsiderations 
which weighed with the Committee in ma t~ the·se observations 
were:-

(i) Since Independence, the country has made rapid strides in 
lhe leJd of animal husbandry aDd dairy development 
pardcutarly under Operation Flood.1 and now O ~ 'at on 

Flood-II (Para 3.61) 

(ii) The capacity utilisation in the military farms was merely 
5.2.8 .per cent. As the~e was no outlet for the surplus milk. 
the capacity had boeen de era'te~y restricted to the level 
of actual requirements. 

(Para 3.63) 
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(iii) Bulk of net Profit of the mWa..ry fanna was accoullted 
for by those farms/depots wldek were responsible Oftb 
for purchasing mUk from outside sources aDd supplying 
the same to the troops. (Para 3.67) 

(h') The financial results of working of the military farms 
did not represeat a true picture in so far as the profits 
shewn in the accounts w-ere based on artificially inflated 
rates of free issues of' milk .to troops IUld hospitals which 
accounted for 95 per cent of the total is!iues, (Para 3.78) 

1.18. The Committt..'e bad, therefore, reached the conclusio.u that 
it was futiJe to eXpect economics of seale in the present situation. 
The Secret arl', Ministry of Defence had also admitted in evidem'c 
that a ,·t"J'tiealfy integrated set-up like the present one could bl! 
hardly eost-etketive. In view of tbese weighty reasons, the COll1-
mittee had recommended tbat necessary details for hartdipg over the 
military farms to co-operatives of ex-sflrvicemen, on a pbased basis, 
should be wOJ'ked out without loss of time. The expert f"FUidance 
and assistance of the Indian Dairy Corporation may be obtain·c·d in 
organising the co-operatives and making suitable arrangements for 
supply of milk to the troops. The Committee h.ad further observed 
that in areas where supply of milk was 'the responsibility of the 
Army Service Corps, the existing arrangements may continue. 

,. 

1,19. The Ministry of Defence have now informed the Committee 
that the recommendation has been gh-en thoro~  consideratioll ul 
the highest level. Although Government have tentatively decided 
that cattle holding farms will eonHnue to be run depll1"tmentally as 
at present, it proposes to entrust to a committee of experts the 
entire question of functioning of the military far-qls. The experts are 
proposed to be taken from t ~ Ministry of Agriculture, Indbn Dairy 
Corporatiou, Ministry of &efence, Ministry of Finance (Defence) 
and Army Headquarters, etc. to advise as to whether the military 
farms should continue AS they are or restructurinJt/ c:hanges are 
Ilecessary, keeping in view the recommendations of the Public 
Accounts Committee. 1  , 

. 1.20. The Committee woald like to point out that Government 
has not accepted the recommehdation of their own Study Group 
llPpointed in 19'78 regarding closure· of 12 cattl,~ holding farms in 
Southern, Western and Central Commands except in the case of 
two farms at IQrkee and Kanpur. The Kirkee farm will function as 
milk processing unit while at Kanpur only the dairy sedion wilt 
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funeticm.The COmmittee fuiotlaer find· that GoverlUDcnt have de~ 
dUd to Increase the eattle lI~ th  the other . farms to the 
optimum capacity to . meet the g8l'rison requirement of milk 
throughout thtl year. Surplus mllk during fiushperiod will be dis-
posed of at rates to be fixed by local civil authorities. 

1.21. The Comm.ittee consider that in view of Government's d,e-
cision to appoint a committee Of experts to examine the future set 
up of military ianus, the Ministry of Defence should refrain from 
augmenting the cattle stren,th in the miUtary farms till Govern-
Inent take a final view in the matter. The expert committee 
should be asked to give its report within one year from now. The 
Committee would Uke to be. appt'ued of Government's decisions 
thereon, as expeditiously as possible. 

1.22. The Committee find that in pursuance of their re(~ommenda
tions in the Seventy-Eighth Report, Government have decided to 
set up an Expert Committee to carry out a l'ol!lview of the present 
accounting system of the military fanns. In this connection, th~ 
Committee would like to point out that 'the e '~'rt accounting conl-
mittee for military fanns, in its report rendered in November, 1962 
had obse>rved. 'that the rates for free issue of milke to troops arhi-
trarily fIXed on the high side without close relation to market rates, 
could inflate. the pI'Ofits and were thcre o~e hardly tbe correct ('ri-
teria for assessment of the efficiency of the military farms. Tbe 
e-xport accounting committee had therefore recommended abolition 
of the system of fixing sale rates of dairy produce for free issue. 
Reiterating the earlier findings, the Study Group 011 streamlining 
the military farms set up, Iwd observed (December, 1978) that the 
fixution of sale rates had no relation to the actual cost of production 
as the same was done with a view to showing prolits in the farms 
as also to covet' the losses of other sections. 

Government have admitted in reply to the Committee's observa-
tions in para 3.71 of the 78th Report that fixation of sale rates bas 
DO relation to 'the cost of producion. They have therefore d ..... cide.d 
to set up ~nother expert committee to go into th·e· accounting sYl'ltem 
of the military farms, including pricing of milk. in its entirety. 

1.23. It would be apparent from the above that Ciovernnu."Dt 
have been dra~ n  their feet on the question of re-vamping the 
accounting system of the miUtary fa.nns. since as far back as 1962 
and that a totally unrealistic picture of the efficiency of the military 
faJ'IDS is being present.ed to Parliament and the pubUc. The Com-
mittee desire that the expert accounting committee now pro.posed 
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to be set up should be asked to reader ita ""~t well in ad.vaaee 
so that the ftadiDas an available to the eoaaQdttee ~. u;perts pm-
posed to be appeiated tn examine the future act up of military 
fsJ'IDs in all Its aspeea.. ," ., ... 

] .24. The Committee need hardly stress that in ease it is decided 
to continue to run any of the miUiary farms departmentally, the 
aceounting system should he revamped to pve aelear aDd true 
picture of their fmaneial -viability. 

Lift Irrigation ~heme (S. No. 22, Para 3.80) 

.. 1.25. Commenting on the lift irrigation scheme for Military 
Farm, Manjri, t11(' Committee had in para 3.80 of tht 78th Report 
'Observed: 

"The Committee observe that a lift irrigation scaeme was 
commissioned in Military Farm, Manjri during December, 
1975. During the trial run. the plant which was installed 
by a contractor was found to contain several defects and 
the works were incomplete. Even though the Technical 
Board of Officers had g:ven its findings in May 1977 it 
took more than three years for the Ministry to issue 
orders for holding a Court of E!'Iquiry in the matter ro as 
to fix responsibiliy on the defaulting o)ficials. It is un-
fortunate that the case is still under examination and 
disciplinary action has yet to be taken. The Committee 
deprecate the inordinate delay' in finalising the case and 
desire that conclusive action in the matter should now be 
taken without further lose of time". 

1.26. In their reply dated 13 October, 82 the Ministry of Defence 
have stated: 

"The proceeding:; will be finalised as expeditiously as 
possible." 

1.27. ReferriuR to the malfunctioning of the Lift Irrigation 
$cheme commisSioned in the MUifary Farm, Maniri dunng Deeem-
ber 1975, the Committee had depreeated the delay of mor~ than 
th.ree years in issuing orders for holdinr a court of inquiry 10 the 
matter so as to fix respon"Jbllity on the defaulting oftieials. The 
Committee had aesired conclusive action ·to be taken in the matter 
without further lnss of time. In their reply dated 13th October; 1_ 
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Government ha'Vo stated that "the proeeed.lnp wID be finalised • 
.,e.titiousiy as pouible". . The Committee. are amazed at the 
vague reply furnished after ~ mOJJh of presentation of their 
Report. This Is a poor refteetion on the etBcieney of the functioning 
of the MilitaryFar'DIS DirecfDnje. The Comndttee desire that . dle 

.. .. . 
proceedinrs should be IIn.Used within tlulee IDOJIths and they 
Jlhould be apprised of the ft.ndings and the action taken in pur. 
suanee thereof. . 

2671 LS-2. 



CHAPTER U 

RECOMMENDATIONS AND OBSERVATIONS THAT HAVE 
BEEN ACCEPTED BY GOVERNMENT 

BeeommeDdatioD . -

The Military Farms are a legacy of the Brlt ~ period. They 

were set up to meet the-requirement of milk products for the 

British troops and their families. The ftrst farm was established 

in 1889 at Allahabad. As of today, there are 82 such ~ of which 

26 are cattle bolding fanns, 5. Young Stock Farms, 41 non-cattle 

holding farms/depots, 7 hay/baling farms and 3 ad hoc ar~ de ots. 

The .Military Farms Organisation is' the only departmentally 

managed government organisation in the field' of animal husbandry 

and dairy farming responsible both for production and processing of 

milk for supply to the troops, their families and to the military .. '-, 
hospitals. They also lSupplydry fodder to the army animals. 

[81. No.1 (Para 3.59) of e~d  II to 78th Report of the 

PAC (Seventh Lok Sabha)] 

ActiOD Taken 
'. 

No action is required. 

[The Ministry of Defence O.M. No. 4(3)f82fD(QS), 
dated 13th October, 1982] . 

• 
The Committee. ftnd t.b8t the catt1eholding farms with a tot1l1 

number of 846'theads.of ca~ (1889 buffaloes and 6578 cows) were 

able to meet on1y·2"sth of the total ~ in 1971-79. It· is note-

12 
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worthy that due to change in location of the troops as a result of 

the 1947, ~ 1965 and HmoperatlonlS, there has been a sea-change 

in the location of troops rendering the cattle holding. &.rms quite 

irrelevant to the.present day requirements. As much as 95 per cent 

of :milk re U r~ent in the Nortllern and Eastern Commands is now 
being met. through purchase from o.ther agencies. For the Military 

Farms in the country, the demand met through . local purchase was 

of the order of 57.8 per cent in 1977 ... 78' and 59.4 pier cent in ~ . 

[S1. No. 2 (Para 3.60) of Appendix II to 78th Report 01 

PAC (Seventh Lok Sabha)] 

Action Taken 

A Hst of Cattle Holding Farms showing annual demand by the 

GalTison and the quantity supplied, by Fanus produced milk is 

enclosed. It would be seen that though thf;l'e has been substantial 

change in the location of troops' since 1947, it ~ not a' fact that the 

cattle holding Military Fanns wherever they are located have 

ecom~ irrelevant, In fact these cattle holding' farms are meeting a 

~a or portion' o~ the requirements of the stations where these are 

located in most' of the cases from 80 per cent to ioo per cent-as 
would be seen from the Statement enclosed. The overall·percentages 

l •. 

of the demand met by farms produced milk during 1979-80 and 

1980-81 is '8\9 under:-

1979-80: 

I~O-Sl: 

93 per cent 

82 per c~nt 

Army Headquarters Are also considering the feaaib1lity· of 

opening new farina in Northern and EastemCommands .subject to 

aVailability 'of ,land which hal; been the main constraJntbeeau.se of. 
. '. 
Which rteW farms earlier could ~ot. be set up in these locations. 

[The Ministry of· Defence OM; No. 4(3) l82fD(QS), 
,  • dated 13th OetObel', 1082] . .. 
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Keeolllmendation 

Since independence, the country has made rapid strides in the 
field of animal husbandry and dairy development particularly wider 
Operation Flood I and now Operation Flood II. The :Military Farms 
have no doubt made a SignUlcant and plon8erlng contribution in 
the. matter 01' introduction of modem cattle management techniques 
whIch has also been acknowledged. by the National Commission on 
Agriculture. 

[SI. No.3, (Para 3.61) of Appendix II to 78th Report of 
PAC (Seventh Lok Sabha)] 

Action taken 

No action is nquired. 

[The Ministry of Defence O.M. No. 4(3)/82[D(QS). 
dated. 13th octo~r, 1982] 

Recommendation 

The Committee have been given to understand that no new 
farms have been established. sinee 1947. Non-availability of land is 
stated to be a serioUs handicap in the expansion programme. The 
Study Group appointed by the Ministry of e ~ce to suggest ways 
and means for streamlining the Military Farms set up, in their 
report submitted in December. 1978 recommended closure of 12 
cattle holding farms in the Southern, Western and Central Commands 
as sufticient milk was available locally. Government have not so 
far taken a final decision in the ·matter although they are inclined 
to accept closure of the cattle sections at Kirkee and Kanpur . 

• [So No.4, (Para 3.62) of Appendix II to 78th Report of the 
PAC (Seventh Lok Sabha)] 

Action Taken 

The Government has not acc..-epted the recommendations of the 
1978 Study Group regarding c1osUl'e of 12 cattle holding farms in 
Southern, Western and Central Commands except MF Kirkee and 

Kanpur. 

(8), MF Kirkee will function as milk processing unit for 
Military Farms Pimpri and Manjri. The surplus land at 
this station will be utilised for KLP P.urposes. 
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(b) At Kanpur, only Dairy Section will funetiOD andUle 
surplus l~d under cultivation will be utilised, for KLP 
purposes. 

[The Ministry of Defenc-e O.M. No. 4(3)f82/D(QS). 
dated 13th October. l8821 

Recommendation , 
The Committee further observe that against a total capacity of 

14,000 heads of cattle available in all the Military anns~ the actual 
number of cattle presently held is 7592. Thus the 'capacity utilisa. 
tion is 52.8 pe1' • cent only. It was stated in evidence that the 
capacity could be stepped up by 20-25 per cent but it had' to be 
deliberately rf!Strioted to the level of actual requirements as there 
was no outlet for the surplus milk. The Committee cannot, there-
fore, escape the conclusion that it is futile to expect economics of 
sc~le in the present situation. The Secretary, Ministry at Defence 
admitted in evidence that a vertically integrated set up like the 
present one could be ha~dly cost e~ct ve. 

" [So No.5, (Para 3.63) of Appendix II to 78th Report of 
PAC (Seventh Lok Sabha)] 

Action Taken 

The Government has decided on 24-9-1982 that-

(a) Cattle strength at these farms should be increased. tc. 
optimum capacity to meet  the garrison !l"equirement of 
milk throughout the year. 

(b) Surplus milk during flush period will be disposed off at 
rates to be fixed by Local civil authorities. 

(c) Surplus land, if any, w1ll be handed over, to Army for 
KLP (Key Location Plan) purposes. 

[The Ministry of Defence O.M. No. 4 (3) 182fD (QS) . 
dated 13th October, 1982] 

Ret:ommend,tion 

In view of the foregoing and· taking particular note of the 
dEvelo m~nts that have taken place in the milk 'sector during the, 
last 20 years or so, the Committee are of the view that there is need 
for a rethinking with regard to the whole concept of military 
farms. The Committee would, therefore, like the Ministry ot 
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~" flo ~.er OUllyt e ,putSlbillty Of hantlinl over t1:II' 
,.,.~tar  ,farms ogani,eation to the COOpet8tiVes of eX-8ervicemen 
which may: be set up, on the pattern of Anand'l>airy. 

itS. No. 6, ~P l'  3.M) of Appendix 'n to 78th Report oJ 
PAC. (Seventh Lok Sabha», 

A-etion 'l'aIre1l .. 
The recommendation of the Committee has _n given thorough 

eenslderationat the highest level by the Government. It has been 
'deCided that cattle holding farms will continue to be run depart-
mentally as at present. It has also been decided on 24-9-1982 to 
appoint a Committee of Expert from the Ministry of r culture~ 

National Dairy Development Board/State Farms Cotporations, 
Ministt:y of Defence, Ministry of Finance (Defence) and Azmy 
Headquarters etc., to examine thefunct10ning of Military Farms and 
to make recommendations for the changes, if required, in the present 
set up to bring about improvements. The views of the PAC will 
also fonn part of the terms of reference of this Committee. 

[The Ministry of Defence O.M. No. 4 (3) /82fD (QS). 
dated 13th October, 1982] 

Reeommelldation 

A large number of service peraonnel are drawn. from the Hl.t'aj 
areas. Given their tanning background and their experience of 
disciplined Wam. work in the, army, there' is every reason to believe 
that tbis is an area where their services can be gainfully employed 
after their release from active service. The Committee, therefore, 
recommend that necessary details 'Should be worked out without 
loSS Of time tor implementing the above suggestion on a phased 
basis. The expert guidance and assistance of the Indian Dairy Cor-
poration may be obtained in organising the cooperatives and making 
suitable arrangements for supply of milk products to the troops. In 
areas where supply of milk is the responsibility of the. Army 
Services Corps (ASe), the existing arrangements may continue. 

rS. No.7, (Para 3.65) of Appendix J[ to 78th Report of . 
PAC (Seventh Lok Sabha)] 

ActioD TakeD 

In this connection, attention is drawn to Action Taken Note sub-
mitted on recommendation at 81. No. 6 (para 3.64). The Govern-
ment have decided to appoint an Expert Committee to go into the 
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enUre funetloning ~ MJ.Y..,. :~ and suuest measures for 
their restructuring, if necessary. Recommendations of the PAC 
would form part otterms Of'reference,·ofthis.OOmmittee. 'Govern-
ment 'proPQae . to take a view on this l.aaue4fter:ttDlllbling tlhe 
recommendations submit1;ed by this CQmmitteP .. 

[The Ministry of ',Defence O.M. 'No. 4(3)/82fD(QS). 
dated 13th Oetober, 1982] 

RecoDllDendation 

The Committee obael'ved that the net profit earned by the 
Military Farms during 1977-78, 1978-79 and 1979-80 was of .the order 
of RI. 183.59 lakhs, Rs; 202.12 lakhs and Rs. 196.86 lakhs respec-
tively. ''Of this,the interest earned on Government Banking 
Account was of the order of as. 93.80 lakhs, Rs. 109.53 lakhs and 
Rs. 128.62 lakhs respectively 

[8. No.8, (Para 3.66) of Appendix II to 78th Report of 
-PAC (Seventh Lok Sabha)] 

• 
Adioa Taken 

No action is required. 

[The Ministry of DefenCe O.M. No. 4 (3) /82,D (QS) , 
dated 13th October, 1982] 

BecoJDmeadation 

It is further observed trom the balance sheet of the Military 
Farms that bulk of the net prCllfttduring the years 1977-78 to 1979-80 
iSfLCOOUftted'for by-the Military Farms/Depots which are r~ ons

ble only for purchasing. and supplying milk. Thus, out of total 
profits of the Dairy Section amounting to Rs. 132.59 lakhs in 1977-78, 
Rs. 135.28 lakhs in 1978-79 and Rs. 132.05· lakhs in 1979-80, the 
non-cattle holding farms accounted for a profit of Rs. 94.54 lakhs. 
Rs. 64.57 lakhs and'Rs. 102.85· lakhs respectively. 

[So No.9, (Para 3.67) of Appendix n to 78th Re'POrt of 
PAC (Seventh Lok Sabha)] ________ .-________________ ~---r------------

*Not vet~d in Audit 
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AetionTakea 

The Government has noted the observation of the PAC and is 

also concerned With the complex nature of accounting in Military 

Farms. There is a need to review the present accounting system 

-and ~ Government has decided to appoint an Expert Accounting 

Committee to go into 'aU, m>pects of accounting system including 

pricing of millt both for free and-payment issue customers. The 

re~ sedsystem, suggested b.)2·.'this Expert Accounting COrn.lnittee 

will be introduced in the Military Farms allover the country after 

detailed examination by this Ministry and the Army Headquarters. 

[The Ministry ()f Defence O.M. No. 4(3) /82fD(QS), 
dated 13th OCtober, 1982] 

Beeommendation 

The Committee find from the Appropriation Account:l 1979-80 

that there was a loSs of ·Rs. 2.69 lakhs during 1978-79 4Uld Rs. 1.95 

l~s in 1979-80 on account of difference between actual cost of 

product-Jon/processing ofmllk on the one hand and the price char • 

. ed to the payment consumers on the other. The subsidy adjusted 

as credit in the trading account in regard to n'ti:lk iSsued to 1'8Y-

.ment consumers, amounteci to Rs. 6.62 lakhs in 1977-78, Rs. 5.36 

lakhs in ~  and Rs. 4.02 lcikhs in ~ - . The amount is far 

in excess of the concession of 10 paise and 5 pc"\ise per litre. adm s~ 

sible to JCO's ORs and officers respectively the reason being 

.fixation of low payment issue rates for buff milk. 

,..".,. .. 

[So No. 10 (Para 3,68) of Appendix U to 78th Report. of 
PAC (Seventh LokSabha)] 

Action Taken 

The observation of the PAC has been noted and this issue of 

10S'J;es on milk sOld to. payment customers wUl al$o be examined 

in detail by the Expert Accounting Committee. The Committee 
will recommend swps to remove aU lacunae in the existing system 

of fixation of sale rates. 

[The Ministry. of Defence O. M. No. 4(3) J82-D(QS), 
dated 13th October, 1982] 
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Recommendation 

The Committee further find that the procedure for fixation of 

free issue and sale rates of milk and milk proctucte was laid down In 

December,. 1965. According to this, the sale rates are fixed on the 

basis of local milk scheme rates of the equivalent quality of milk. 

At stations where milk schemes do not function, the basis is the 

local market rate. The Study Group appointed by the Ministry 

in 1974 had po(nted out that the sale rates where fixed higher than 

the local market rates due to better quality and specification of 

fann produced milk. supplied' by the Military Farms and then 

increasing them further by 22 paise per litre to cover pasteurisation 

and dellverycharges. 

[81. No. U (Para 3.69) of Appendix II to 78th Report of PAC 

(7th Lok Sabha)] 

• 
Action Taken 

The entire issue of fixation of sale rates of Military Farms :1'.,1k 

is to be examined by the Expert Accounting Committee. However, 

the comparison of sale rates of production farms and milk schemes 

in various stations is given in enclosed statement. It will be seen 

that the. sale rate of military farm milk are cOmparable With Milk 

scheme sale rates at most of the places except of Military Fanns 

Ahmednagar, Deolali, Namkum. Kirkee and JUliundur. Sale rates 
of Military Farms milk is lower than the milk scheme rate at MUi-

tary Farms Secunderabad, Jabalpur. Lucknow andSrinagar. The 

sale rate of Military Farms includes pasteurisation and delivery 

charges and casters for delivering in the unit lines as against booth 

delivery in' case of milk schemes. ... . ..... __ ................ ,. -~.; 
r~ ..... ~.-.: . __ • .--_' ........... _--............. -.~. _______ --... • 

[The Ministry of Defence O.M. No. 4(3) /82/D(QS) 

dated 13-10-82] 
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Ji,e08UlleDdaUOD 

~  to AueJit, the profit of the Military Fanns, is mainly 
~ uta le to the i1lfta1:ed rates charged for mUk supplied. free to 
the troOpi. The Expert Accounting Committee for Military Farms 
in its report (November, 1962) had also observed that the rates for 
free issue to troops ~ trar ly fbc:ed on the higb side without close 
relation to market rates could inflate the profits and were therefore 
hardly the correct' criteria for aJlMtment of the eftlciency of the 
MWtary Fanns. The Expert Accounting Committee, therefore, 
recommended abolition of the system of fixing sale rates of dairy 
produce for free iuue. 

[Sl. No. 12 (para 3.70) of Appendix II to 78th Report of PAC 
(7thlJDk ~ a  

Adion taken 

Government propose to set up an Expert Accounting Committee 
to go into the accounting system of the Military Farms in their 
'Gtlrety andsugpst modifications. Thiaobservation Gt the PAC 
would be one-of the terms of reference of this Committee. 

[The Ministry of Defence OM. No. 4(3) /82/D(QS) 
dated 13-10-82] 

• 
ReeommeJuIation . 

The Study Group on streamlining the Military" Farms se.t • ,,-p 
(December 1978) reiterated the earlier findings. It obeel'lV'ed 
inter ali4: i 

liThe fixation of sale rates has ~o relation to the actual COBt 
of procfuetion as the same is done with a view to ahoWIng 
prOfits in the farms" as also to cover the lOIIJ88S of Gther 
sections •.. the: profits' are accumm.ulated by taking cred1tin 
the accounts ... interest on Govt. Accaunt 'e' as also by 
fixation of free issue rates on unrealistic basis." 

[81. No. 13 (Para 3.71) of Appendix II to 78th Report" ot PAC 
(7th Lok ~ ha  

Aetion Toen 

It .. eom.ettu.ftfttloar of'l8I. ra. HS no reJ.diOn 1:0-the .t 
o ..,~ ,... .~ bo the ~  df' aale-iIIUe rate of 
:iDtlk" witt .. eDmbittct afri!Ih bY .. Dipert A'ecOWltlJig Commiftee. 
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The Committee will alsoexamme the question of charging any 
interest on Govt. .Acc:ount ~ t aDd .C'. 

-[The Ministry of Defence O;M. No.4(S) /82/D(QS) 
dated 18-1()"821 

ReeommeJldatlon 

. The Ministry haVe informed theComm tt~. that the question 
whether profit should be charged at all, particularly in respect of 
free ssu~ to troops, is a matter 'of policy. However, it is admitted 
that in the present procedure of fixation of sale rate "there is sub-
jective element ... which could be eliminated by rationalisation ... 
for example. by laying down a definite percentage over the cost of. 
production/cost of. procurement ~clud n  pasteurisation charges .. 
This will however, have to be llm1ted to the free issue v rates. 
Fixation of principle of fixed percentage of profit over cost for pay-
ment issue rates will obviously lead to malpractices particularly 
where the rates in the market are higher than the rates at which 
milk is sold by Military Farms." 

[Sl. No. 14 (Para 3.72) of Appendix II to 78th Report of PAC 
(7th Lok Sabha) 1 

Adion taken 

• 
In pursuance of this recommendation of .the PAC, the Govt. has 

deoided to appoint. an Expert Accounting Committee to go into the 
rationale of charging profit on supply of milk to troops. The CQ'm-
mittee will also e:kamine the procedure for fixation of sale· rates to 
the payment customers. One of the' ways to contain the malprac-
tices as qrought out in tlle observation can be to restrict the sale of 
milk to payment customers by laYing down a definite scale of milk. 
The present scale Of fresh milk ration to troops .can 'form the basis 
for'purchase of milk by.the. payment customers., 

[The Ministry of Defence O.M. No. 4 (3) /82/D (QS) 
dated 13-10-82] 

Recommendation 

The Committee havebeen,turther given to understand that the 
system of pricing has sinee been ·reviewed and a. revised procedure 
laid down where ·by standard rate of blended·milk which used. to be 
~lted out at '1110 percent oltha buffalomUlt,will'now be worked 
out OD-the cost of such milk and actuAl quantity Qf skb:nmed milk 
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powder used for preparation of blended milk. It has also been de-
cided that where there is an abnormal increase in the market rate, 
the rates over .and above the limit of 20 per cent of the market rate 
during corresponding. period of the previous year, will be fixed to 
'Protect the interest of the State and Revisi9nBoards willoe held, 
if necessary. It has been further decided that the actualpasteurisa-
tion and delivery charges would be recovered from the consumers. 

(SI. No. 15 (Para 3.73) of Appendix II to 78th Report of PAC 
(7th Lok Sabha)] 

Action taken 

No action is required. 

[The Ministry of Defence O.M. No. 4 (3) /B2/D (QS) 
dated 13-10-82] 

Recommendation 

It is unfortunate that as a quasi-commercial organisation, the 
Military Farms should have failed to recover the actual cost of pro-
duction of milk from payment consumers thereby incurring losses. 
It has taken as many as seven years to take a decision in the matter. 
The Committee expect that such losses will be avoided in future. 

[S1. No. 16 (Para 3.74) of Appendix II to 78th Report of PAC 
(7th Lok Sabha)] 

Action taken 

The observatioz:! of the PAC has been noted. The entire pro-
cedure 01 fixation of free and sale issue rates will be examined by 
the Expert Accounting Committee as also aU out efforts will be made 
to produce m.ilk as economically as possible in the cattle holding 
fanns. The recpmmendation of the PAC that losses on payment 
issue will be avoided in future will be kept in view by the Expert 
Accounting Committee, to eliminate chances of loss in future on 
account o! sale of milk to the payment customers. However, the. 
element of subsidy authorised by the Government to payment 
'customers as welfare me8S'Ure for the anned forces will continue. 

[The Ministry of Defepce O.M. No. 4(3) /82/D(QS) 
. dated 13-10-82] 
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&ecouamellQUon 

The Committee further observe that losses on trading of butter 

amounted to RI. 6.01 lakhs in 1978-79 and· 6.86 lakha in 1979--80. 

These are attributed to the higher oost of production of· butter which 

in turn is on account of erroneously fixing the cost of skimmed milk 

at a level lower than the purchase cost-the di1ference being abO'Ut 

11 paise per litre. Instructions are now stated to have been issued 

to fix the rate of separated milk realistically and on the basis of 

market rate. 

[81. No. 17 (Para 3.75) of Appendix n to 78th lteport of PAC 
(7th Lok' Sabha)] 

Action taken 

The observation of' the PAC have been noted W. have taken 

following remedial measures: 

(~  Instru~t ons have been bsued to price the separated milk 

on the basis of local market ra~ of each station. Cppy of 

the instructions issued under AHQIKMG's Br. No. 37172/ 

Q/MF-3 dt. 24-7-81 is enclosed. 

(b) Orders have been issued to fix the sale rate of butter as' 

per local milk schemes rate. At statit)!lIS where milk 

schemes .do not function the rate of standard 1lrms will 

fenn the basis. In this connection IlOteslCO!IUMD1Is. with 

regard to recommendation No., S.77 may pI--De refened. 

(c) The I)])sMF COlDman&1 and ores Farms have ahIc· heeD. 
directed to book the overhead chIlrges on butter manufac-

turmg CQl\'III4t}y. 

[The lIiJiiaby 01 DIIt .. ex. No. 4(3)/82/D(QS) 
dated 18-1()..82] 
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OP IMMEDIATB 

Military Farms Directorate (MF-3) 
Army Headquarters . 

Quartermaster General's Branch 
West Block 3, 1st Floor, Wing 7 
RK Puram, New Delhi-llOO22 

24th July, 1981 

LosB on Sale of Butter 

1. The Comptorller & Auditor General of India in his report for 
"the year 1979-80 have brougl]t out that MFs sustained a loss of 
Rs. 32.40 lakhs on free issue and sale of butter over a period of 
1975-76 to 1978-79. 

2. The butter has to be manufactured for the following pur-
poses:-

<a) Meeting of butter reqUirements of hospitals. 

(b) Disposal of cream received by sepa1'8tion of milk for 
feeding to calves. 

(c) For disposal of cream obtained by separating milk for 
the preparation of standard milk. 

We have analysed that if the entire process of feeding. of separated 
Eilk to the calves and also the preparation of standard milk and 
consequently manufacturing of butter is -taken as one operation 
"there is no loss to the State. However, the question still remains 
as to why the cost of production of butter In Military Fanns i8 
higher than tha sale rate fixed on the qasis of local market 
Tate. Further analysis have revealed two -reasons for higher cost 
"of production/loss in" trade of butter:-

(a) Fixation of cost of separated milk arbitarfly and not on 
the basis of the local market rate of separated milk sold 
by local recognised dairies as purchased by Military Farms 

:2671 LS--3 
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:results in the higher cost of production of cream leading: 
to higher cost of ~oduct on of butter. This can be seen' 
from the following table:-

Table showing purchase cost ,and the cost fixed by DDsMF 
Commands for separated milk produced by Farms per litre 

-.~ ----_._--------
1975-76 1976-77 1977-78 1978·79 

.. 
~. R •. R •. as. 

Purclnsc 00." . 0.89 1.01 0·95 0.96 

C~st of farm. produced separatf'd milk o. ?6 0.86 0.85 0 8T 

----------_ .. _-_._--------------._---_ ... _---_._-
(b) The SlUe rate of butter is not ftxed.reasticaUy by Board of . 
omcers for the obvious reasons that the. maj,odty of the· 
members of the Board are COnsumers and keep their 
interest in view while asseesing the market rate. 

3. With the increasing cost of skimmed milk powder the cost of' 
production of blended milk is likely to increase progressively and 
as an economy measures in meeting the requirement' of the troops, 
Military Farms will have to issue progressively larger quantity of 
standard milk than issued in the past. This will'i'e.rwt into manu-
facture of more quantity of butter. Keeping in. view our commer-· 
cia! working we should fix the cost of separated milk realistically ~ 
Instructions may also. be issued to the DDsMF and OIC of Military 
Farms to maintain monthly sale rate of butter and dairy produce-· 
with their specification from .civil authorities, preferably the market-
. ing committee/marketing offices. The sale rate of Arn'ul/Sagar: 
butter will ~ helpful to sllbstttute the correct fixation of sale rate-
of butter by the Board. They-should produce this data before the' 
board of officers and sale rate of dairy produce should be fixed! 
realistically. 

4. Please acknowledge. 

Copy to: The ADMF 

SdI. 
(AS Sekhon) 
~  

Director of Military Farms. 

_ Military Farms School and Research Centre, Meerut CantL 
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Recommendation 

It is further observed that the Military Farms incurred a loss of:' 
·Rs. 1.38 lakhs in 1978-79 andRs. 1.43 lakhs in 1979-80 on trading of 
ghee. 

[S1. No. 18 (Para 3.76) of Appendix II to 78th Report of PAC" 

(7th Lok Sabha) 1 

Action taken 

In pursuance of the observations of the PAC, instructions have 
been isaued to DDsMF Commands and OICs Farms to ensure thnt 
:in future Military Farms do not incur any loss on sale of ghee. A 
copy of the instructions issued 'under AMQ QMG No .. B ~! 

Q/MF-3 dt. 17-7-82 is enclosed for information. 

This has been seen by ~ud t. 

[The Ministry of Defence D.M. No. 4(3)/82/D(QS)-
dated 13-] 0.82] 

Tele: 690451/242 

B/53927/AlMF-3 

The DDsMF 

Southf l"n Command 
Central Command 
Western Command 
Eastern Command 
Southern Command 
Northern Command 

Military Farms Directorat& (MF -3)., 
Army Headquarters 
Quartermaster General's Branch 
West Block-III R. K. Puram 
New Delhi-ll0022 

17 J'Llly, ~ 

Losses on Sale of Cream/Butter and  Ghee 
1. The Public Accounts Committee in' its 78th Report onfunc-· 

tioning of Military Farms have adversely commented on losses ol'l' 
sale of Cream/Butter and Ghee. The Committee has accordingly 
recommended that these losses be stopped forthwith. 

2. The main reasons of losses are as under:-

(a) Incorrect fixation of sale rate i.e. lower than the 
'Iii;>\: market/milk Schemes rates . 
.. _ .... 
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, 
I . .t <:(b) In correct pricing of Skim Milk Which inflates cost of 

CreamjButterlGhee. 

r(c) In coi're>ct booking of overhead charges in the dairy 
section. 

3. It has therefore' been decided that no sale of butter/creaml 
:ghee will be undertaken where its cost of production is higher than 
_Ie rates. 

4. The ADiDADIOIC farms :and DDsMF Command will be 
personally responsible to ensure that farm under the'lr ComItland 
do not suffer losses on sale of these items. All efforts will be made 
':to corr~t y fix the sale rates, price the top rate milk and debit 
the werltead charges for working out the cost of production of these 
proQ'IlCts. Standard mUk will be preferably made by procuring 
;skim milk tather than separating the Buff milk to avoid huge dis-
posal of surplus fat at loss. It is against reteriated th1lt Military 
Ji'arn)s will not suffer any loss on a sale of Cream\ButterIGhee. 

5. Please acknowledge. 

t SdI. 
(A. N. Sekhon) 
Brig. " .. _ 

-..... "I;'''' rec~or of Military Farms. 

<!opy to:-

• ADMF jDADMF/OIC Military Farms, 
Ahmednagar, .Bangalore, Belgum, Deolali, Pbnpri, Kirkee. 

ku 11;.' \I)\i, A:F.'1, ~hn r , 'lmeda ' ~, CJlaba,Jauiput, Madra., Alwat, BModll,Jod'tpur 
K,\mptee, K'ltl\, Marga'l, Na~ ra ad" B ~l ~" .t"' . Wellington Be"gduci" Tcspur. 
Oohati, C:llcutta, PaMSar, 8'11110'1\1: •. 

D'm'Um, 93 Inf!'. B'l~, B 'l~ur , H1'1'1bim"ra, For inrarl1\ation ."d immediate action. L'.)llCs 
Ga'l'ltok, Pa'lit(JI., Ambala,Jullundur, Ferol if ai' 0:\ lAic of cream/buttt"l', ~ec- arc 
pur, B r!lllrM~:~l, Birrt'l'l'l'.llri, ! 4!:~ •• aj, liable for rcC'Wt"I'y from de aulter~. 
Bih"cr, AmritIRl', Alll'., Allahabad. B'Itcilly 
D':'lrA, Du'l • . ' ' ~ , .Jah'llpur, Yol, KanpuT, . 
1.'lCk'l'>w, MI.-ernt, ~I n . Namkum, Pitl,ora-
'1r'lrh, Sitapur. Puritazi.  Gwalior, B'l'lpal, 
Danapur, Fatchgarb, Faizabad, V''1m'nvl\I!, 
Martl)ura, Rarlik'let, Roorkee, S'\ug'lr, Gaya, 
-S, n! ~ar. Datll')\wie, Patllankot, Jl\DlnlU, !l5 
Inf. Div .. 19 Int. Div, Udhampur, 80 Inf. Div. 

ReeommenclatioD 

The Committee desire that the sale rates of cream, butter and 
pee should be fixed taking into consideratiOn the sale' rates of 
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..• , 

'the 111&1 milk schemes or the rates charged by standard firms illt. 
placres ~here such milk 6chemes do not exist and that there shoulcf 
be:l1f) '(l'uestion of any loss on this account in future. 

[81. No. 19 (Para 3.7'1) of Appendix II to 78th Report of PAC' 
(7th Lok Sabha.) 1 

Action taken 

!In pursuance of .the recommendations of the PAC InstructioDa· 
have since been issued to DDs MF Commands and OICs Farms to·· 
,eneure that there is no loss on sale of cream, butter and gbee. 
Revised Government orders regarding the fixation of rates of cream, 
:butter, Ghee the basis of rates of local milk scheme or standard 
:firms where such milk schemes do not exist have since been issuecl· 
vide letter No. BI53927IQ\MF3IQl (A), dated ~-  (copy ea~ 

daeed). 

[The Ministry of Defence O.M. No. 4 (3) l82/D (QS)' 
date<!· 13,-10,.-82) 

Telephone: 371625 

~.~ Quartermaster General Shakha' 
--:1 ThaI Sena Mukhyalaya 
1ijJ.' uartermas'~r General's Branch 

t~'t DHQ PO New Dethi-110011. ' I 
• 

B/53927/Q/MF-3/Ql <a> 
Headquarters 

30 Aug., 1982. 

Southern Command 
Eastern Coromed 
Westertl Command 
Central Command 
Northern Command 

Sale and free issue rates of dairy produce at Mibitary Farms' 

1. Reference our letter of even number dated 25 Sep. 81. 

, ",. 

2. The foUewing amendment may please be made against para 
8(c) of our letter under referencej 

8 (c) Sale rate oj. cream, butter, ghee and paneer 

The sale rate of cream, ghee, butter and paneer will befix:«f 
on the basis of the sale rate of these articles as sold by-' 
lOcal milk scheme or in the absence of s-uch a scheme, om. 
the basis of sale rates of a cooperative dairy. In th. 
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absence of these two agencies local market rates of a 
reputed firm will form the basis. Due escalation would 
be made to this rate for the quality of milk product sup-
plied by Military Farms. 

3. This issues with the concurrence of l\.{in. of Fin. 
i(Def/QA) vide their U.O. No. 2365/QA of 1982-

SdI· 

(J. C. MAKRA), 
Col. 

Col. (Staff and Coord) 
for Quartermaster General. 

Copy to:-

The Controller General of Defence Account5. 
The Director of Audit, Defence Services. 
The Controller of Defence AcCOWits, Southern Command. 
The Controller of Defence AccCfunts, Western Command. 
The Controller of Defence Accounts, Central Command. 
CDA, Northern Command, CDA Patna, Jt. DADS, CC, Meerut. 
The Jt. DADS, SC, Pune. Jt. DADS, WC. 

Recommendation 

"From the foregoing, the Committee are led to the conclusion that 
tithe ftoancial results of working of the Military Farms do not really 
,represent a true picture. The profits shown in the accounts are 
,based on artificially inflated rates of free issUES of mllk to troops 
:and hospitals which account for 95 per cent of the total issues. 
"Th£-se also include large amounts of interest earned by the Military 
Jarms on' Govt. Banking Account though the amount paid as 
.interest on capital provided . by Govt. is also taken into account. 
-Further,. bulk of the profits are earned by the farm depots which 
4bnly purchase milk from outside agencies for supply to troops and 
~ r families. -[S1. No. 20 (Para 3.78) of Appendix II to 78th Report of PAC 

(7th Lok Sabha)] 

Action takell 

The observation of the PAC h8ve been noted. The Government 
.1lave appointed. an expert ccou~t n  Committee to go into the 
.entire' rationale of working of profit and loss, eharging .of interest 
on ·Govt.; ·Accountil 'A' and ·C'main.tenallce of accounts, judging of 
~ey of both' _oduction and. procu.rement units. The Com-
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:mittee will also consider laying down yard-sticks for judging ·the· 
working efficiency, of the various production sections of the Farm. 

[The Ministry of Defence O.M. No. 4(3)/82/D(QS) 
dated 13-10-82] 

Recommendation 

The Committee observe that a lift irrigation scheme was com-
.missioned in Military Farm Manjri during December, 1975. 
During the trial run, the plant which was installed· by a contractor 
was found to contain several defects and the works were incomplete. 
~ven though the Technical Board of Oftieers had given· its findings 
in May 1917 ·tt took more than ~ee years for the Ministry to issue 
>oroeN for holding a Court of Enquiry in the matter so  as to fix 
responsibility on the defaulting officials. It is unfortunate that the 
>case is still under examination and desciplinary action has yet to 
. be taken. The Committee deprecate the inordinate delay in finalis-
ing the case and desire that conclusive action in the ma"er should 
"'DOW be taken without further loss of time. 

[S1. No. 22 (Para 3.80) of Appendix II to 78th Report of PAC 
(7th Lok Sabha)] 

Action Taken 

The proceedings will be finalised as expeditiously as possible. 
[The Ministry of Defence O.M. No. 4 (3) /82/D (QS) 

dated 13-10-82] 

Recommendation 

The Committee understand that a Gobar Gas Plant was ~talled 

and tried at Military Farm Meerut during 1961 b'ut it did not work 
-satisfactorily. Since the technology for energy utilisation in thLc; 
field has now advanced significantly and a large number of gobar 
gas plants are functioning satisfactorily elsewhere,· the Committee 
recommend that the Ministry of Defence should take up the matter 
with the Department of Science and Technology so that Go:bar Gas 
Plants can be set up in the Military Farms under a time bound 
·programme for catering to the energy requirements of these f.arms 

10 the extent poS6ible. 
[81. No. 23 (Para 3.81) of Appendix II to 78th Report of PAC 

(7th Lok Sabha)] 

Action taken 

The recommendations of the Co~m ttee on setting up gobar gas 
l~nt in M l t~r  Farms have been noted. The Commission for addi-
tional sources or Energy Department of Science and Technology, 
Covemment of India have since sanctioned an outlay of Rs. 16 lakhs 
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f?r setting IIp of community type bio gas plants at four Military 

Farms i.e. Military Farms, Debra Dun, Secunderabad, Deo1ali ancl 

Meerut, under the technical supervision and ~ dance 'of the Khadi 

village Iiuiustries Commission, Bombay. 

. The Secretary, Commission for Additional Sources of Energ)t' 

(CASE) has also expressed that he is in a position to finance similar' 

projects at fifteen add t ona~ stations. We have tentatiVflY selected: 

the following 15 stations where thls facility can be gain.fully 

utilised. 

Agra, Namkum, Manjri, Bel-gaum, Ahmednagar, JhanM, Bir 
Sarangwal, Bangalore, Allahabad, Mhow, Bareilly, Pimpri, Jabalpur,. 
Lucknow, Jullundur. 

jThe Ministry of Defence O.M. No. 4 (3) /82/D (QS) 

dated 18·10-821 

'--

ReeommeDdatioD 

The Audit paragraph. contains a number of other observatioriS' 

~ th regard to varioys act v t t::Sund~rta en by the Military Farms: 

such as fodder cultivation, deterioration in crop. yields in the-

Military Farm at Purkazi, concentrate scheme is increase milk yield 

etc. The Committee expect tha.t appropriate action would be taken 

to rectify the shortcomings pOinted out by Audit. The Co~ ttee 

'desire that a close watch may be kept on the performance of the-

various farms particularly those which have been showing losses-

.so as. to improve their functioning and fi.'118ncial viability, 

[S1. No. 24: (Para 3.82) of Appendix II to 78th Report o 'P ~ 

(7th Lok Sabha) 1 
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Action taken 

Theobservation of the Committee has been noted and the-

action has been initiated as under: 

(a) A detailed project study (copy enclosed) has been 
carried out in respect of all production fal'Ul\i and the-
yearly targets based on past four years production per-
formances as well as the yields which should normally 
be expected from such lands with the facilities available 
have been laid down for' farming as well as cattle yields 
for 1982-83. To achieve laid down targets, detailed crop-
ping schemes and improvement plans have been laid 
down. These will be monitored through periodical 
reports/returns to ensure speedy implementation. At 
MF Purkazi more young stock has been inducted to re ... 
duce the area under cereal/cash crops. The cro~ n  

pattern has accordingly been modified. 

(b) Concentrate ration scheme: Feeding of concentrate· is 
being reviewed r~m time to time to eval'uate optimum 
feeling levels based on milk yields. The recommenda ... 
• tions of various research institutions in the country are 
always taken into consideration while reviewing the 
feeding -scale of ration. Accordingly feeding -of concen-
trates to buffaloes and ! lowe,r cross bred crows _ was' 
modified in 1981. The revised scale cater for a saving of 
40-60 kg concentrate ration for pregnant buffaloes 130 kg 
in their production ration and a ro mat~ly 200 kg pro-
duction ration in lower cross bred cows in 'each lactation. 

(c) Keeping close wa.tch on perfoTm4nce of vario1.£S fa.rms: 
An elaborate and efTective monitoring system (copy 
attached) has been introduced to keep a close watch on 
functional efficiency and economic viability of all farms. 
Timely administrative measures are being taken to cnS".1re 

their eftlcient functioning. 

[The Ministry of· Defence O.M. No. 4 (3) /82/0 (QS) 
dated 13-10-82] 
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Military Farms Diiectorate 
Quartermaster General's BraQch, 
Army' Headquarters 
Wwt Block 3, RK Puram 
~evv, I>eIhi-l10022 

'08 Oct. 82, 

• Pro;ect study repOJ1.s oj Cattle Holding Fann.a-82/83 

1. Project Study Reports of 24 Cattle holding farms have since 
been 'ftnalized. The Targets for Production from lan.d/cattle and , " 

Pasteurisation/Delivery charges of milk for' the year 82-83 have 
been approved and laid down as per appendix 'AO to this letter. 

2. It vvill be ellS'ured that these targets are achieved by all farms. 
For purposes of reporting in all ReportslReturns/lnspection/Tour 
Jlotes only these targets vvill be reflected to compare them vvith 
.actual yields from land/cattle. 

3. 'Please aeknowledge. 

Sd/. • Iii " ..... 

(S.N. DATT) 
Col,' 

Oft«., Dir«tor otMil. Farms. 
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Military Farms DirectoratelMF-3 
Army Headquarters 
Quartermaster General's Branch , 
West Block 3, Wing No.7 
RK Puram, New Delhi-ll0066 

~ 17 Aug. 82 

Effective Monitoring oj Financial/Production results 

1. For judging the functional efficiency of production sections and 
financial viability of Military Farms and Depots, various reports 
and returns have been introduced to monitor the information. These 
:re~ts and returns if properly compiled and scrutinised at Command 
HQrs, effective measures for improvement can be taken. I regret to 
mention that desired attention is not being paid in compilation -and 
subsequent scrutiny of these reports and returns. The compilation is 
done very cssuaUy by the Farms and hardly any scrutiny is carried 
'out at Command HQrs. This aspect has. been emphasised time and 
again by this HQrs. through various letters, but no tangible results 
have been achieved. Following guidelines are once again issued for 
:the compilation of various reports and returns in the succeeding 
paragraphs. 

2. Mcnthly Financial and Production Results. This is one of the 
most important report and return and provides a-comprehensive 
information about the catUe performances, the financial reS'Ults of 
.all sections, farIl,l as a whole and the production, purchases and 
'supply of milk. Repeated instructions have been issued about the 
-cdtical analysis of the Information cCII'ltained in this report and 
assigning reasons where the financial  position is worse as compared 
to the corresponding period of the preceding year but there has 
been little improvement. One of the Commands has not been en-
dosing the explanatory notes ,for the worse financial results for 
the last few months. This report has not improved even after 
pointing out the lapses number of times. This report is forwarded 
as it h; compiled by the dealing assistant. The Staff Officers and 
.DDsMF Commands do not analyse this report while forwarding 
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the reasons for worse reS'lllts with the results that steriotype reasons' 
are forwarded like increase in pay ond allowances payment of' 
arrears, increase in cost of POL, less trade, higher cost of purchase' 
of milk and so on. These are not quantified and no remedial 
measures are taken to improve the position. DDsMF Commands' 
are once again advised to go through the cattle performances cost of 
production of milk and the financial position of production section! 
farm as a whole and take immediate remedial measures whel'ever 
it is essential. I have also noticed that ;n o3pite of the issue of revised. 
procedure for fixation of sale/issue rates of milk and milk procracts, 
wherein farms have been permitted to charge the actual pasteuri-
. sation/delivery charges and revaluation of calvel3/young stock,cer-
tain cattle holding farms and depots have shown adverse financial 
results. The cattJe holding farms Dehradun, Bareilly, Jhansi, 
Jabalpur, Lucknow, Mhow, Dagahai and Bir Dhanta:llri have ihown 
worse financial reG'lllts. Military Farm, Jhansi has incurred a loss 
of Rs. 21,551/-in May 82. Shnilarly, Agricultural Farm Sitapur 
has also incurred a loss of Rs. 4,810/-. These are very disturbing 
trends and effective stepoa have to be taken to curb the same imme-
~~. ~ 

3. The project studies of the various cattle holding Military 
Farms have since been completed. In Column 19 of,.Appendix 'B' 
the targets laid down in the project study will be shown instead of 
the targets laid down in the standing ordero. This procedure will 
be adopted for the report pe.rtaining to July 82 onwards.. 

4. Cu.ltivation. The  cultivation in Military Farms appears to be' 
the Weakest link. It has been observed that at many farms the 
entire cultivated area is not cropped. The farms put forward un-
convincing reasons like non~ava la l ty of Geed, drought conditions 
and restricted availability of electricity and so on. Similar sit:;la-
tions are faced by the farmers who are in the same area, but they 
are able to show their land in spite of all these handicaps being put 
forth by the ADsMF and DADsMF ~d OICs. I would like to-
make it clear that we a1'l not much interested in reasons but in 
results. To wat<':h the progress of showing and also the availability 
of the seed, application of correct dozes of fertilizers weekly return 
was introduced vide this HQ letter No. AI77696/Q/MF-4 dated 17· 
June 82. I am sorry to mention that Central Command has not 
taken any action 80 far on this Teturn. The other ret-Ilrns are the' 
half yearly cult v~t on reports. This report is also not submitted' 
i'n time and if submitted they are incomplete. This report provides' 
a '. very detailed performanCE!9 appraisal of cultivation section which 
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can. be very elf-:ctive for chalking out future programme by' elimi-
.Df1tmg crops wblch do not yield well at certain farms. . 

5. Cattleyard ·Section. The following major reports/retUrns are. 
submitted to watch the functional efficiency and cattle perforrn-
ances:- . 

(a) Monthly herd statistics. 

(b) Monthly feed and fodder return. 

(c) Monthly fertility report. 

(d) Monthly production results (incorporated in monthly-
finandal and produ.ction results). 

(e) Quarterly weight report of young stock and calves. 

(f) Quarterly_ wastage rate return. 

(g) Monthly report on tick prevention. 

(h) Periodical returns-on outbreak of disease. 

6. These reports ade ~tely cover all aspects of cattle manage-
ment and all management lapses/shortcomings can be detected by 
. close scrutiny of these returns. This HQ has been conveying de-
tailed observation on all these returns. However, it has been noticed 
that in spite of our sending regular ··observations and discussing 
them with the individual fann officers and DDsMF Commands, 
during their visit·to this HQrs, the quality of compilation reportsl 
returns and their scrutiny have not improved. It will now be 
ensured that dealing staff officers in Command HQrs thoroughly 
flcruntinise these returns and issue suitable instructions to farms 
eaCh month on subject like sale of calves/yo'Urtg stock holding of 
surplus bulls and mare calves, abnonnal gestationllactation periods, 
premature drying'. abnormal dry periods/wastage rates/calving. 
You· will also ensure that aU these observations/instructions are 
endorsed to this HQrs. A serious view will be taken !f these lapses' 
are not brought on record and remedial meas'Ures are ~a en by your 
HQ before submission of these reports and returns to· the HQ. Ano:· 
other aspect whtt-..h require particular emphasis is the regular 
screening and culling at animals. Several cases of non disposal of 
c\illed animals have been noticed while screening the sheets for' 
culUng, submitted to this HQrs-. The details given in the vaccina-· 
tion column and 'breeding sheets should also be perused as it is not 
lll'lcommon to find a number of animals without strain-19 vaccina-
tionand incorrect breeding record. 
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7. Dairy Section. Appendix fe' of the monthly financial and pro-
·-duction results gives .the details of the dairy section. This appendix 
provides the details on purchase and sale of' milk and sale rates of 
milk and milk products i.e. cream, b'utterand ghee. From this state-
_ment the likely financial position can be assessed for future months. 
A provision has been made-in the revised procedure of fixation of 
.sale and free issue rates for convening the Board of Offi.cers to 
review th~ sale rates if the local market rates show abnormal rise 
in milk prices. This also provides a very useful information for 
the rates of butter and ghee on which Military Farms have been 
incurring perpetual losses have been fixed correctly or not.. If it is 
·.felt 1hat these are-not fixed correctly immediate action can betaken 
for re-convening of the Board and fixation of correct sale rates. 

8-. Project -8ttl;,dies. Project studies of all the production farms 
bas since been completed. You are requested to go thrO'llgh these 
project studies and ensure their implementation. We haveplnde a 
commitment to the  Parliament while submitting the final report on 
-'Action Taken' on the observation contained in the 78th Report of 
the PAC to improve the working efficiency of Military Farms, and 
their financial position. Various measures have been laid down in 
-the project study including the targets for production from land 
and cattle. Min. of Def. anp audit and DADS are going to keep a 
close watch on the progress of the implementation of the project 
st'udies. It is emphasised that these project -stu die;-should not be 
taken lightly and all efforts should be made for their implemen-
-tation and achieving the tar et.~ laid down. A proforma for moni-
tOring the implementation of these project-studies is enclosed. 

9. Financial COlltrol. Instructions were iGsued vide this HQ letter 
No. iU21l5;Q!Mii"-3 dated 18 Sep. 75 to display the budgetary 
,control chart in the office of the each Military Farm giving month-
-wise progress of expenditure 19ainst each major head to ensure 
that the expenditure is restricted to the sanctioned budget. 'rhis 
will be now ensured and watched during yO'Ur inspections. Any 
farU1-exceeding the forecast of expenditure will be asked to· explafn,.. 
the reasons. To control the avoidable expenditure, monthly sanc-
tion papers for employment of labour purchase of stores, concen-
trates and spare parts of plant and machinery will be kept in view. 
While asking the sanction for purchase of any capital expenditure, 
it will be assessed that the provisioning is inescapable and is likely 
-to give  a matching return to the investment. Only the ~nd ture 

of most essential and inescapable ltems 'will be done. 
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Ii). It ,is once again em has ~l that all aspects of functioning of 
Military Farms need to be watched closely to improve the flilancial 
health, achieve the optim'Um product1bn' 'from land' and eattte"'1Ihd 
to achieve the laid down targets in the project studies.' All teJ)O .... 
and returns will be closely scrutinised and prompt action taken to 
remove the management lapseS/shortcomings. SuitableguideUnes. 
as and where required will also be issued to ADsMF, DADsMD ~d 
OICs farms. 

" 

11. Please acknowledge. "'" 

Sd/-
(A. S. SEKHON) 
Brig 
Director of Military Fal'lDl. 

Copy to:-

Commandant Military Farm School and Research Centre, 
" Meerut.' 

MF-4' 
Live-stock section/Land  and 
Cultivation 

MF-5 

Case No. 87237/Q/MF--3 

') These sections will woatch 

~ the progress concem n~ 

J them. 

M ... ,,,, "."m ,,,or' 011 ~ ' SI_i, (1aoIS) 
Military Farm. ..• .. ,-.,. ... ... - -.. ---'''' .. - - -

---.,-.--,---------~.---

I. CULTIVATIOJtI.SECTIO.N 

Name of crop A,·e. a r~d fot Ana 
lowina sown 

Area Yieid/Hect/Tal'Jet 
HaNeated 

--------_ ....... -_ ... _ .. _-----......;..--
I. 

II. 

----._----
Total 

-------. -. ---------":-:----_. ---
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4. DEVELOPMENT WORK 

(a) LevcUiDi or landlReclamation work. 
(b) Irrigation project. 

(c) Provisioning of Plant and Maohillery. 

~. MWt....." 

N.:--r. Taraet wiD be II per Project Report. 
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CHAPTER V 

RECOMMENDATIONS AND OBSERVATIONS IN RESPECT OF 
WHICH GOVERNMENT HAVE FURNISHED INTEfUM 
REPLIES 

Recommendation . 

Considering further that the Military Farms do not h~ve to pay 
any land revenue or agricultural tax. on capitalised land, that they 
have an assured and captive market and that they, he ve easy access 
to Government resources for their capital/requirements, the profit" 
earned by the Military Farms are more apparent than real. The 
question as to how the Military Farms can be made more profitable 
and how the accounting system should be restructured so as to give 
a realistic picture of their functioning, is linked with the question 
of the very continuance of these farms as a departmental organisa-
tion in regard to which the Conunittee have expressed their views 
in the earlier paragraphs. The Committee desire that the whole 
eet up of Military Fanns should be reviewed in all its aspects by 
Government at a high level in the light of thai recommendations 
made by the Committee and an early decision taken in the matter. 
The Committee would like to be kept apprised of the same. 

[8. No. 21 (Para 3.79) of Appendix II to 78th Report of PAC 
(7th Lok Sabha) 1 

Action Take .. · 
In pursuance of the recommendations of Public Accounts Com-

mlttee, the Govemment have decided to set up. two Expert Com-
altteee 8S under:-

.• ).:1 .. , ... 

(a) Although the Government have tentatively deCided that 
Military Fanns ahould continue as a Department of the 
Government as hi thertofore it proposes to entrust to a 
Committee of Experts the entire question of functioning 
of the Military Farms. The Experts are proposed to be 
taken from the Ministry of Agriculture, IndiRn Dairy 
Corporation, Ministry of Defence, Ministry of Finance 
(Defence) and Army Headquarters. They wlll advise as 
to whether the Military Farms should eontinue 8S they 
are or restructurfng/changee are necessary keeping in 
'f'Iew the recommendations made by the P.A.C.. 

47 



(b) Expert Accounting Committee. This Committee wfil 
Study the existing accounting system and suggest me ... 
sures to streamline the ~e. The Committee will recom .. 
mend measures to remove various anomolies pointed out 
by the PAC regarding AzatiOil of "sale tatesfor 'f!lee ud 
pa)'lllellt customers, charging of interest on Gowrmnent 

• AClXRDlt 'A' and 'e'. The' Committee will examine whe-
ther Military Fannsshol,lld run on 'No Profit-No Loss' 
basis as 95 per cent of the milk is supplied to troops or 
continue toprepar,e Trading and Profit and Lou Aocount& 

[The Ministry of Defence O.M. No. 4 (3) /82/D (QS', 
dated 13th Oclober, 1_J. 

NEW DELHI; 

FebrtUl1'y 3, 1983. 

Mogho 14, 1904 (5) 

SATISH AGARWAL, 

h4 ~". 

Public ACCOUnts Comm¥te. 



MINUTES OF THE SITTING OF THE PUBLIC .t\CC,Ol;JNTS 
COMJ4lTTEE (1982-83) HELD ON 3 JANUARY, 1983 

The Committee sat from 1:3.00 brs. to 14.00 hrs. 

Present 

Sbl:ii Satiah AaarwaJt-Chairflj4fJ. 
aShmlDati VidyaveU Caaturv~ 
3. Shri G. 1... Doer.· 

4. S.b.d Bbiku Ram J,. 
5. Shri Mahavir Prasad 
6. Shri Sunil Maitra 
7. Shri Jamilur Rahman 
8. Shri Uttam Ratbod 
9. Shri Ram Singh Yadav 

10. Shri KalyanRoy 

1 
~ Membns 

J 
Representatit,es of the OtJice of CcfrAG 

1. Shri R. K. Chandrasekharan, Addl. Deputy C&AG 01 India 
2. Shri L. P. Khanna, DGP&T 
3. Shri G. N. Pathak, DADS-
4. Shri G. R. Sood, Jt. Director (R.C.) 

8EcRETARlAT 

1. Shri T. R. Krilhnamachari-Joint SecretAry 
2. Shri K. C. Rastogi-Chief FinanciaZ Committee Ogicft 
3. Sbri K. K. Sharma-Senior Financial Committee t>.tJicer 

The Committee took up for consideration the following :Vaft 
Report: 

1. 1Mth. Report on. Action Taken on the recommendations 
contained in 78th Report (7th Lok Sabba) on W:orlti.,-ar 
Military Farms. 

• • 
2. The Committee adopted the above Report subjec.ttG .the 

amendments/modifications shown in Annexure I. 
The Committee then adjourned. 
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